vep

~withdraw the

' CENTRAL ADMINISTRATIVE TRI

ERNAKULAM BENCH |
0.A.No.194 of 2001.

Monday, this the 9th day'of Ap

CORAH:

HON’ BLE MR A.V. HARIDASAN VICE CHAIRMAN
HON’BLE MR T N.T. NAYAR ADMINISTRATIVE MEM
K.Meganathan,

Area Officer, Southern Railway,

Coimbatore Junction.
(By Advocate Shri T.C. Gov1ndaswamy)

Ap

Vs,
1. Union of India represented by
the -General Manager,
Headquarters Office,
Southern Railway,
Chennai-600 003.

2. The Chief Operations Manager,
"Headqguarters 0Office,
Southern Railway,
Chennai ~600 003.

The Senior Divisional Personnesl
Officer, Southern Railway,
Palghat Division,

Palghat.

4. The Divisional Railway Manager,
- Southern Railway,
‘Palghat Division,
Palghat.

(By Advocate Smt. SumathlaDandapani)

The application having been heard on 9.4.2001,
the same day delivered the following:

O RD.ER

HON’BLE MR A.V.HARIDASAN, VICE CHAIRMAN

" Learned counsel for the applicant Qeeks perm1331on

0.A

with liberty to

file

BUNAL
ril, 2001.
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Respohdents'j'

the Tribunal‘qn
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to
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a fresh 0. A.‘ with-'
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A

proper aﬁémﬁéntSmg Abplicant is pérmitted to do so. The

application is dimissed as withdrawn with liberty to the

»applicant to file a fresh 0.A. with proper averments:.. No

costs.

Dated the 9th April 2001.

T.N.T.NAYAR , . A.V.HARIDASAN

ADMINISTRATIVE MEMBER R VICE CHAIRMAN

rv



